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C.P No. l39s/(MAH)/2017

SHRI B.S.V, PRAKASH KUMAR
MEMBER U)

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE.CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPANry LAW TRIBUNAL ON 21. I I.2O 17

NAME OF THE PARIIES: Nina Waterproofing Systems P\4. Ltd.

Fem Constructions (lndia) Pvt. Ltd.

SECTION OF THE COMPANIES ACT: I & BP Code 2016

S. No. NAME DESIG N SIGNATURE
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ORDER
CP No.1395/ l&BP/NCLT/MB/MAH/2017

When this Bench asked the Petitioner Counst'l as k) hhcther.rn! Bo.rrd

Rcsolution h.1s been passed bv the Petitkrncr Companv authoriTing the Counsel k)

Bive notice u/s 8 of the I&B Codt, the Courrsel appearing on b!,h.rlf oi thc Petitiolcr

has corrfirmed that the resolution $as passed authorizing the Acl\1)c.rtc to gr\c

notice u/s 8 of tho Code, the Counsel is thcrefore directed to place the samr'before

this Bench on the ne\t date of he.rring.
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V. NALLASENAPATHY
\lomber (fechr1i.al)

B.S.V. PRAKASH KUMAR
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